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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by hon. Member Dr. Kalpana Saini: Dr. Sasmit Patra (Odisha),
Shri Niranjan Bishi (Odisha), Dr. Sumer Singh Solanki (Madhya Pradesh),
Ms. Kavita Patidar (Madhya Pradesh), Shrimati Ramilaben Becharbhai Bara
(Gujarat), Shrimati Sumitra Balmik (Madhya Pradesh), Shri Naresh Bansal
(Uttarakhand), Shri Ram Chander Jangra (Haryana), Shri M. Mohamed Abdulla
(Tamil Nadu) and Shrimati Geeta alias Chandraprabha (Uttar Pradesh).

Smt. Ranjeet Ranjan - Concern over poor implementation of the Regional
Connectivity Scheme (RCS)-UDAN (Ude Desh Ka Aam Nagrik).

Concern over poor implementation of the Regional Connectivity Scheme
(RCS)-UDAN (Ude Desh Ka Aam Nagrik)
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by hon. Member Shrimati Ranjeet Ranjan: Shri Manoj Kumar Jha
(Bihar), Shri Niranjan Bishi (Odisha), Shri Anil Kumar Yadav Mandadi (Telangana),
Dr. V. Sivadasan (Kerala), Dr. Fauzia Khan (Maharashtra), Dr. John Brittas
(Kerala), Shri Saket Gokhale (West Bengal), Dr. Sasmit Patra (Odisha), Shri Sant
Balbir Singh (Punjab), Shri A. A. Rahim (Kerala), Shrimati Jebi Mather Hisham
(Kerala), Shri Neeraj Dangi (Rajasthan), Shrimati Rajani Ashokrao Patil
(Maharashtra), Shri Ashok Singh (Madhya Pradesh), Shri M. Mohamed Abdulla
(Tamil Nadu) and Shri Haris Beeran (Kerala).

Now, Shri Dhairyashil Mohan Patil - Demand to lift ban on POP idols imposed
by the Central Pollution Control Board.

Demand to lift ban on PoP idols imposed by the Central Pollution Control Board
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